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MINISTRY OF PARLIAMENTARY AFFAIRS
NOTIFICATION
New Delhi, the 21st August, 2025

F. No. 3/4/2022-Admn.— The President is pleased to extend the period of temporary upgradation of the
post being held by Dr. Satya Prakash from the level of Joint Secretary to Additional Secretary level for another period
of one year w.e.f. 20.08.2025, alongwith extension in deputation tenure of Dr. Satya Prakash upto 19.08.2026, or until

further orders, whichever is earlier.

KIRAN KUMAR, Under Secy.
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